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The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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11.00 hrs
REFERENCE BY THE SPEAKER

Naming the icy mountainous region discovered on Pluto as 'Norgay Montes'
in honour of the legendary mountaineer Tenzing Norgay Sherpa
[English]
HON. SPEAKER: Hon. Members, recently, the National Aeronautics and
Space Administration (NASA) have announced that they were naming the icy
mountainous region discovered on Pluto as ‘Norgay Montes’ in honour of
Tenzing Norgay Sherpa, one of the first two persons to scale Mount Everest
along with Sir Edmund Hillary on 29™ May 1953.
I am sure the House joins me in expressing its immense pleasure and
pride over this landmark acknowledgement of the legendary mountaineer and

his spectacular feat.

... (Interruptions)

11.01 hrs

At this stage, Shri Jyotraditya M. Scindia, Shri Kotha Prabhakar Reddy and
some other hon. Members came and stood on the floor near the Table.

... (Interruptions)
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[English]

HON. SPEAKER: Hon. Members, I have received the following notices of
Adjournment Motion:

Shri Mallikarjun Kharge, Dr. M. Veerappa Moily, Shri K.C.
Venugopal, Shri Rajiv Satav, Shri P. Karunakaran, Shri N.K. Premachandran,
Shri Sankar Prasad Datta and Shri Md. Badaruddoza Khan regarding IPL
1Ssue;

Shri Md. Salim, Shri Bhagwant Mann and Shri M.B. Rajesh regarding
Vyapam scam;

Shri A.P. Jithender Reddy regarding setting up of High Court in
Telangana;

Shri Adhir Ranjan Chowdhury regarding communal clashes; and

Dr. A. Sampath regarding the National Judicial Commission.

The matters though important enough do not warrant interruption of
business of the day. These issues can be raised through other means. I have,
therefore, disallowed all the notices of Adjournment Motion.

... (Interruptions)
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[Translation]

HON. SPEAKER: Question No. 62, Shri Lallu Singh.
... (Interruptions)

SHRI AJAY MISRA TENI |[KHERI]: Madam, Question No.

61....(Interruptions)

HON. SPEAKER: You do not seem inclined to partake in the discussion nor
do you wish to raise issues . You simply don't want the Business of the House
to be transacted in a hassle free manner.

... (Interruptions)

Hon'ble Chairman: Well. All of you please go back to your seats.

... (Interruptions)

SHRI AJAY MISRA TENI: From the Ministry of Finance... (Interruptions)
It does not bear any ligand to the Economy but I am an ordinary member, I

want to flag the issues concerning the countrymen.... (Interruptions)
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*WRITTEN ANSWERS TO QUESTIONS

“Starred Question Nos. 61 to 80
Unstarred Question Nos. 691 to 920

* For Questions, please refer to Master copy of English version, placed in Library.
You can also visit https://sansad.in/Is/questions/questions-and-answers for more
information.
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[English]
HON. SPEAKER: The House stands adjourned to meet again on Monday at

Eleven o’clock.

11.03 hrs

The Lok Sabha then adjourned till Eleven of the Clock on Monday, July 27,
2015/Shravana 5, 1937 (Saka).
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INTERNET

The Original version, English version and Hindi Version of Lok Sabha proceedings are
available on Parliament of India Website at the following address:

https://sansad.in/Is

LIVE TELECAST OF PROCEEDINGS OF LOK SABHA

Lok Sabha proceedings are telecast live on Sansad TV Channel. Live telecast begins at 11
A.M. every day the Lok Sabha sits till the adjournment of the House.
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